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UPON hearing the counsel the Court made the following
ORDER

1. Shri E.R. Kumar, who by profession is an advocate, appears in
person in W.P.(C) No. 55/2003, has handed over in Court a chart
which shows state-wise position with regard to number of homeless
people, number of shelters available, number of homeless people
that can be accommodated in the said shelters available and actual
number of homeless persons in each State. The said chart is marked
as “X"” and is taken on record.
2. Shri Kumar contends that the figure in the 1last column i.e.
the actual number of homeless people in a particular State has been
found out on the basis of authentic data of the Union of India.
The column shows that the figures are as per the data provided by
the Ministry of Home Affairs, India.
3. We find that it will be therefore appropriate that 1learned
Attorney General for India finds out from the concerned Ministry
(Ministry of Home Affairs or Ministry of Urban Development or any
other Ministry) as to whether the said figures depict a correct
position and as to whether the said figures are as per the actual
data of the Union of India.
4. Learned Attorney General for India further states that the
Union of India is in the process of finalizing Urban Poverty
Alleviation Mission Scheme (hereinafer, ‘said Scheme’), which will
address all the issues regarding poverty alleviation including the
provision of shelter for the urban homeless.
5. We, therefore, also request the learned Attorney General to
verify from the Union of India as to within how much time the said
scheme would be made applicable and also place on record the
various aspects that would be covered by the said scheme.
6. In the meantime, the 1learned Attorney General is also
requested to take instructions as to whether, till the
implementation of the said scheme, the Union of 1India would
continue the National Urban Livelihood Mission.
7. We would further request the Attorney General to impress upon

the Union of India to get the relevant information from all the



States so that this Court can consider
basis.

8. List after six weeks.

(NARENDRA PRASAD)
DEPUTY REGISTRAR

Encl: Annexure ‘X’

the issue on pan India

(ANJU KAPOOR)
COURT MASTER



ANNEXURE X’

IN THE SUPREME COURT OF INDIA
CIVIL ORIGINAL JURISDICTION
WRIT PETITION(CIVIL) NO.55 of 2003

IN THE MATTER OF:
E.R. Kumar & Anr. ...Petitioners
versus

Union of India & Ors. ...Respondents

CHART PREPARED BY THE PETITIONER BASED ON THE AFFIDAVITS FILED BY THE STATES IN COMPLIANCE
WITH THE ORDER DATED 04.12.2024

Sr.No | Name of State Filing the | No. of | No. of shelters available | No. ~ of = Homeless | No. of Homeless People
Affidavit Homeless in the State as mentioned | People that can be |in

People in the | in the Affidavit accommodated in the | a State as per the data
State as per the Shelters available in a | provided by the Ministry
Affidavit particular State of Home Affairs, India.’

1. Andhra Pradesh 11,173 95° 4900 1,45,211

2. Assam 899 6 180 12,919

3. Bihar 3927 127 5586 45,584

1 https://indiainfacts.in/homeless-people-in-india-data/
2 3 Shelters are only for women and 92 Shelters are General Shelters.



Sr.No

Name of State Filing the
Affidavit

No. of
Homeless

No. of shelters available
in the State as mentioned

No. of Homeless
People that can be

No. of Homeless People
in

People in the in the Affidavit accommodated in the a State as per the data
State as per the Shelters available in a | provided by the Ministry
Affidavit particular State of Home Affairs, India.’

4. Union  Territory  of | 2064 14+10° 105°%+4507 4139

Chandigarh.

5. Chhattisgarh 47 1633 24,214

6. Delhi 17434 47,076

7. Goa 173 38 8 women + 22 men’ 3,051

8. Gujarat 35,292 86" 12,794 1,44,306

9. Haryana Not Provided Not Provided 51,871

Sr.No | Name of State Filing the | No. of No. of shelters available | No. of Homeless No. of Homeless People

3 https://indiainfacts.in/homeless-people-in-india-data/
4 1 Shelter namely Raen Basera, run by Red Cross Society, UT, Chandigarh.
5 10 Temporary Shelters in Chandigarh.
6 Raen Basera shelter has 105 beds.

7 10 Temporary shelters have capacity of 450 people.
8 2 Shelters for the Urban Homeless in Verna and Mapusa are functional. One Institution in Margao for housing male urban homeless persons is under repairs since October

2024.

9 Shelter home at Mapusa has capacity to accommodate 20 women and shelter home at Verna has capacity to accommodate 40 men.
10 There are 86 functional shelters.
11 The 86 functional shelters have a capacity 12,794.




Affidavit

Homeless

in the State as mentioned

People that can be

in

People in the in the Affidavit accommodated in the | a State as per the data
State as per the Shelters available in a | provided by the Ministry
Affidavit particular State of Home Affairs, India."

10. | Himachal Pradesh 3167" 40 844 4,098

11. | Jammu and Kashmir 100 35

12. | Jharkhand 3043 1575 23,391

13. | Karnataka 7,372 108 4013" 76,735

14. | Kerala 3196 31°+9'° 2200 11,853

15. | Madhya Pradesh 3249 120" 4095 1,46,435

16. | Maharashtra 210,908

17. | Manipur Not provided | 1" 20 3,212

Sr.No | Name of State Filing the | No. of No. of shelters available | No. of Homeless No. of Homeless People
Affidavit Homeless in the State as mentioned | People that can be in

People in the

in the Affidavit

accommodated in the

a State as per the data

12 https://indiainfacts.in/homeless-people-in-india-data/

13 3167 is the figure for the Financial year 2024-25.

14 108 shelters have capacity to accommodate 4013 persons.
15 There are 31 functional shelters.

16 There are 9 shelters under construction.

17 120 shelter homes in 62 cities have a capacity of 4095 beds.
18 4095 beds are available in the shelter homes, 2412 are male beds and 1683 are female beds.
19 The Facility can accommodate 50 persons, there are 20 persons staying in the facility at present.




State as per the

Shelters available in a

provided by the Ministry

Affidavit particular State of Home Affairs, India.*

18. | Mizoram 5253 97 5253

19. | Nagaland 344 4% 125 876

20. | Odisha 13,651 46 2196* 34,061

21. | Sikkim 64 277

22. | Puducherry 1,590

23. | Punjab 6252 167 4369 46,714

24. | Tamil Nadu 1439 253 12,157% 50,929

25. | Telangana 4547 37 1979

Sr.No | Name of State Filing the | No. of No. of shelters available | No. of Homeless No. of Homeless People
Affidavit Homeless in the State as mentioned | People that can be in

People in the in the Affidavit accommodated in the | a State as per the data
State as per the Shelters available in a | provided by the Ministry
Affidavit particular State of Home Affairs, India.**

20 https://indiainfacts.in/homeless-people-in-india-data/

21 2 Shelter Holmes are under construction.

22 2196 persons can be accommodated in 46 functional SUH.
23 It is pertinent to mention that in the report, the State of Tamil Nadu has mentioned that total capacity of the shelters is 12,157. But, the State has mentioned that only 368
people have been accommodated in the existing shelters and remaining 1,071 require new shelters for accommodation, which is contrary to the total capacity for
accommodating the homeless mentioned above.

24 https://indiainfacts.in/homeless-people-in-india-data/




26. | Tripura 328 9+1%°+2% 450% 3,225

27. | Uttarakhand 11,824

28. Uttar Pradesh 28,403 146 + 23,589 3,29,125
928+20629+69930+631

29. | West Bengal 10,565 72 5585% 1,34,040

Place: New Delhi
Dated: 12.02.2025

25 There are 9 functional shelters in Tripura and 1 which is ready to function.

26 2 shelters are under construction.

27 Total capacity for accommodation is 450 persons

28 There are 146 operative shelter homes and 9 shelter homes which are under construction in UP.

29 206 permanent shelter homes are being operated by local bodies in UP.

30 699 temporary shelter homes are operated by local bodies in UP.
31 6 shelter homes are operated by private organizations/NGOs.

32 Total Capacity created till date is 5585 persons

Filed by-
Mr. E.R. Kumar

(Petitioner-In-Person)
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